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MR. DEPUTY-SPEAKER : He said this
only through a speech also.

SHRI P.C. SETHI : He says that it
requires a political will on the part of the
Government. Now, as far as the Govern-
ment is concerned, I have narrated in brief
what transpired in the past. I have also said
what is taking place at present. I have also
said that we are willing to talk. At this time
we are anxious and keen that when we invite
them for talks, the talks must be fruitful
and they should be clinched. Therefore, we
are trying to find some solution between the
contesting parties before we call them.

He has also recad some Statcments of
Bhindranwale. As far as certain statements
of Bhindranwale are concerned or any
other statements which enflame the situ-
ation, 1 would say that nobody likes them
and everybody has condemned them. The
Government has also condemned them.

Shri A.K. Roy has..

BAPUSAHEB PARULEKAR
Remove the confusion now.

SHRI
(Ratnagiri) :

SHRI P.C. SETHI : 1 would say that
Shri A.K. Roy has also further added to the

confusion.

SHRI BAPUSAHEB PARULEKAR :
Why don’t you say that he has lead humour

to the confusion.

MR. DEPUTY-SPEAKER : He has
confused in a humorous manner.

SHRI P.C. SETHI : 1T really appreciate
the manner—not only this time, but many
a time when he speaks—in which he puts
the serious problems into a very humorous
tone.

SHRI SATISH AGARWAL : That was
very much needed at that time.

SHRI P.C. SETHI : Sir, as far as his
question about the belief in communalism
or against it is concerned, should I say that
as far as the Congress is concerned, we
always stood against communalism.

We have belief in secularism. We are
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opposed to all sorts of communalism. We
believe not only in secularism, but also in
peace and affection. I don’t say that this
movement has taken such a dimension that
.+« (Interruptions)
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Therefore, I would like to thank all the
hon. Members who have participated in
the debate.

DR. SUBRAMANIAM SWAMY : We
should congratulate the Minister on his
conciliatory reply.

21.11 hrs.
HALF-AN-HOUR DISCUSSION
RISE IN PRICES OF CARS

MR. DEPUTY-SPEAKER : Now we go
on to the next item, viz. Half-an-Hour
discussion. Shri K. Lakkappa.

SHRI K. LAKKAPPA (Tumkur) : This
is a discussion raised on the points arising
from the reply to question No. 355 regarding
the price hike of cars in this country. The
reply provided on that occasion was not
complete. Therefore, many Members both
on this side and on the other have desired
that this issue should be discussed thread-
bare. Hence this discussion.

On that day also, the hon. Minister has
replied to my question in respect of price
hike of cars. He has also clearly stated his
views in a statement made recently. He has
said that the car prices are too high. In
his recent statement, the hon. Minister has
also categorically said that the rise in car
prices is not justified. I would like to read
it for the benefit of the House.

The report says :

“The Industry Minister, Mr. N.D.
Tiwari said here today that he found
no justification for the substantial
increase in the prices of motor
vehicles.”

The hon. Minister was inaugurating the
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22nd annual general meeting of the All-
India. Automobile and Ancillary Industry
Association. The report also says :

“The Industry Minister criticised the
Indian automobile industry for lack
of inclination or motivation to moder-
nisc and upgrade their products.
There was an urgent need for ancil-
lary units in view of the proposed
manufacture of motor vehicles in the
public sector by Maruti Udyog with
Japanese collaboration, he said.”

The gquestion of price structure of cars has
been discussed many times on the floor of
this House. Between 1976 and 1980, it has
been raised by more than 133%. Letus
analyze this question. The Bureau of Indus-
trial Costs and Prices has gonc into this
several times.

It is stated in the Hindustan Standard,
dated 13th September, 1981, as follows :

“In a report on the cost structure of
motor cars submitted to the Govern-
ment recently, it has said that for the
last two years, car manufacturers have
been making handsome profits.”

It is further stated as follows :

“Car prices have gone up by 130 per
cent since 1976 when the Supreme
Court ordercd a decontrol.”

This had been settled in the Supreme Court
because they had approached the Supreme
Court. The Government of India has no
control over the distribution system, price
tariff and the quality system for the manu-
facture of cars, as far as these companies
are concerned. Suggestions have been made
after going into the car prices by BICP.
But the Premier Padmini, the manufacturing
company has still increased the price. There
is absolutely no justification in this country.
To use cars by the people is not a luxury;
it is a necessity. Therefore, India being the
biggest democracy in the world, only two
companies are manufacturing cars which
are also outmoded.

Now, I would like to inform you about
the legal advice which was given at that
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time. It is also stated in the same paper as
follows :

““There is, however, no move on the
part of the government to impose
price and distribution controls. This is
because of legal advice to the Govern-
ment which says the Governinent will
find it difficult to defend price and
distribution controls in courts.”

If that is the reason for the Government of
India to defend it in the courts, if that is
the basic principle of providing transport
system in this country to the people, if that
is the reason for the manufacturers to fix up
price which had been gone into by the BICP,
itis not justified, according to the report.
There is no country in the world where the
car price has gone up within a period of
10 years by more then 130 per cent. These
cars are available for Rs. 18,000/- outside the
country. The model which they are giving
is absolutely outmoded for the last 30 years.
They have not made any improvement in
the structural changes in the automobile.
The quality has not Dbeen ensured at all.
They have not taken care of the suggestions
made for improving the model.

It furthcr says as follows :

“The Ambassador made major chan-
ges in ils engine in 1959 and the Fiat
in 1965. Their fuel consumption is
high by international standard. The
Tariff Committce warned way back
in 1968 that because of the high rate
of taxation and an insulated market,
the manufacturcrs would neither have
the inclination nor the capacity to
undertake modernisation. The car
manufacturers themselves have been
pleading for concession in excise duty
and casy access to foreign technology.
The Government stonewalled all these
suggestions and proposals and con-
demned the industry to long years of
technical atrophy and a shrinking
market.”

Even the price hike based on the tax system—
it may be income tax; it may be sales tax and
other rates of the State are concerned—has
not been rationalised; and there was no
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structural change. Therefore, there is no
use of pleading with the manufacturers; it
is better if we plead with the govermment
to see how we can modernise cars so that
their prices may come down in this country
as also we may ensure quality cars.

The country has grown in size over the
period of 30 years and the latest science and
technology has been developed the results
of which have not been operated upon ecven
in the automobile industry.

As far as the automobile industry is con-
cerned, the developments in the fields of
science and technology have not affected it
so far. Therefore, we are asking why the
automobile industry has not been moderni-
sed. We cannot blame the manufacturers
of the cars al=o for this, because the manu-
facturers are bound to get profit out of it,
they being the business people. The Go-
vernment has to ensure that quality cars are
available to the people and the Government
should also have some control over it. In
this modern world, the car is among the
essential commodities, because transport is
very necessary in a devcloping country.
Therefore, some structural changes have to
be made as they have not been made so far.
Apart from providing quality cars, the
manufacturers should also ensure that the
cars are available at a reasonable price in
the market. Not that the manufacturers
should be destroyed. The manufacturers
of the cars should not be destroyed. But
they must also see that they are in tune
with the modern world. in tune with deve-
lopments in all the developing nations and
they must also respond to the demands of
the people of this country.

Sir, even the Maruti car which is now
comiog out is not going to be in conformity
with the developments in the field. I would
like to know if there is any thinking to
organise a very  healthy competition in this
line to help the manufacturers and to
explore the possibilities of collaboration.
Has any collaboration been permitted and
if 50 what is the eflect of that cellaberation
in the selection of the model, and also in
making the structural changes 7 The car
manufacturers are making huge profits; but
they should also ensure that gquality cars
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are manufactured in this country. The
peopie are not getting any benefit out of the
cars that are manufactured, so far as the
quality is concerned. The people and the
consumers are put to difficulties because of
the bad quality of the cars.

Today, the Ambassador or the Fiat cars
manufactured in the country are notofa
good quality. Their petrol consumption is
very high and the modern technology is not
being utilised. Therefore, it is for the
Government of India and the Ministry to
take care of all these things and the struc-
tural changes are very necessary.

The B.I.C.P. had recommended the
rationalisation of the duty structure. And
todey the car manufacturers are pleading
that because of the heavy duty system,
heavy taxation, and various other taxes,
they are in difficulties. Therefore, they have
justified the increase in the car prices. The
question of structural changes and that of
the price should be gone into and some
rationalisation should be done as suggested
by the B.I.C.P. Even the supply of the cars
also is not properly done, over a period of
years.

The system has been changed many times.
We have to pay a premium for registration
to get a car. Even today it may be about
Rs. 10,000 or Rs. 6,000. Every consumer
has to deposit some money and register his
r.ame with the dealers. This is, therefore,
most unreasonable and today there is no
rationale. We are having the techniques
and when we are passing through changes,
in the field of industrial development where
very many improvements are taking place,
our Industrial Development Ministry should
take care of this situation and see that the
car industry is modernised in India.

When we go out of the country and see
the cars, and see the price or tariff paid, and
when we come back here and see these cars
and the price that has been fixed, there is
absolutely no comparison between the
quality of cars outside and those here.
Therefore, the interests of the people and:
the consumers, and the manufacturers of
the cars should be properly looked after,
and it should also be ensured that the diregs
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tions given by the Industries Ministry and
also the directions given by the technical
people, are kept in view while determining
the tariff structure and the price of the cars,
and a rationale also should be kept, and the
rationalisation, the system of duty, quality,
modeclling and the modernisation of this
industry should be taken care of by the
Ministry. The answer given by the hon.
Minister is convincing that the prices are not
rational. Even the recent statement of the
hon. Minister is quite satisfying and he has
come out very strongly that the car prices
are not rational in this country and the
prices are too high. Therefore, the moder-
nisation of car industry is very necessary
and the cars should be available to the con-
sumers at more reasonable prices. The car
manufacturers should ensure road guarantee
and the quality of the car. They should be
in a healthy competition and, if necessary,
foreign collaboration can be allowed. There-
fore, you must sece that there should not be
any scarcity of cars for the consumers and
there should not be any black-marketing of
the cars, there should not be any kind of
restraints or constraints so far as the con-
sumers are concerned. It should also be
seen that the automobile industry is moder-
nised in conformity with other industries. I
have raised this issue and I would like to
ask the hon. Minister to assure the House
and also tell us what is the programme and
policy for modernising the automobile
industry. He should ensure that all the
points that 1 have raised are looked into by
the Ministry. With this 1 conclude my
discussion.

MR. DEPUTY-SPEAKER :
Minister will reply.

Now the

THE MINISTER OF INDUSTRY (SHRI
NARAYAN DATT TIWARI) : First of
all, I must commend my hon. friend and
colleague Shri Lakkappa for having raised
an important issue and I think that he has
lent a vigorous support to our basic policy,
that is, the modernisation of the automotive
industry in our country. I want to assure
him and through him the hon. Members
in this House that this exactly has been the
basic thrust of our policy, viz. what Mr.
Lakkappa has said. The basic characteris-
tics of our automotive policy in the field of
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more production and a competitive base for
quality production at reasonable prices.
That is the whole basis of our new automo-
tive policy and that is why, as you know,
the introduction of Maruti for production
of small cars is one of the important features
of the implementation of our policy. As
soon as Maruti comes, it has already had
its impact, it would have revolutionary effect
on our automobile industry, 1 am sure of it.
Already both the leading car manufacturers—
the Premier Automobiles and the Hindustan
Motors—-are in the process of introducing
new model cars with a new model styling.
The Fiat is going to produce the Fiat 124
model and as the hon. Member might have
seen, in the Annual General Meeting of the
Premier Automobiles, the Chairman of the
Premier Automobiles has mentioned in
detail, he has devoted a paragraph to that,
that the die is now out and they have
assured their members that this new Fiat
model will come out within a reasonable
time frame. Again, the Hindustan Motors
is also going to produce Vaxhaul VS modcl
and they also met our officials and told
them that they ure trying their utmost to
see that this Vaxhaul VS model should come
in the market as early as possible. The
Hindustan Motors has also submitted a
proposal of collaboratian with Messrs. Isuju
Motor Company of Japan for manufacture
of Isuju engines and transmission for fitment
on their cars. This Isuzu is reported to be a
very fuel efficient engine with a cubic capacity
of 1600 cc. I am told Premier Automobiles
are negotiating for a new engine model.
This is the impact which Maruti already had
on the other competitors and producers of
cars.

I agree that the quality is not up to the
mark. The designs and models have not
been up-dated. This is exactly what is
happening now. Let us see what happens
within one or two years, when the new
models arrive and Maruti is also in the
market. As we expect a sea change in the
two-wheeler market, similarly, I am sure
in the car market also we shall see a signi-
ficant change in our country.

As far as prices are concerned, let me in
brief trace the history of prices of passenger
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cars. Originally, since 1956, the prices
were fixed by the Tariff Commission after
making proper enquirics. The Tariff Com-
mission had a Chief Accounts Officer, who
made an investigation of the claims made
by the companies about the manufacturing
costs and then the Commission recommen-
ded a fair selling price. In August 1968,
while the report of the Tariff Commission
was under consideration, the three manu-
facturers raised the prices unilaterally. Then
the Government had no alternative but to
fix a fair selling price under the Industries
(Development and Regulation) Act. The
manufacturers of passenger cars went to the
Supreme Court and the Court held the
Government order illegal. The Suprcme
Court itself Jaid down certain basic princi-
ples on which the fair selling price of passen-
ger car were to be fixed. So, till 1975 the
car prices were fixed by the Government in
pursuance of the Supreme Court direction
and guidelines. On 1st January 1975 the
price control on cars was withdrawn to
augment car production so that cars were
available easily. Therefore, at that point
of time it was decided that there should be
no price control. T agree that the car prices
were increased since that time.

SHRT K. LAKKAPPA : By 130 per

cent.

SHRI NARAYAN DATT TIWART : In
the last three years the car prices have risen
by about Rs. 20,000. I am giving the break
up of the increase in car price to put the
record straight. For example, take Premier
Padmini. Out of the show room cost, the
ex-factory net dealer price is 64 per cent,
excise duty 16.81 per cent, Central sales-tax
3.3 per cent, dealer mark up 3.9 per cent,
transportation charges by road 2.8 per cent,
Delhi terminal tax 0.16 per cent—I am giving
the Delhi price—Delhi sales tax 10 per cent.
Then, even in the 64 per cent there is tax
on components, ancillaries and spare parts.
So, apart from the tax structure reflected
in the show room price, the companies have
to pay tax on components and raw mate-
rials. As the hon. Members know, during
the last three years the excise duty has been
raised. I have with me here all the details
regarding the increase in excise duty.

As the hon. Members know, it is in the
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Budget Speech. Of course, the hon. Member
mentioned about rationalisation of excise
duty. Well, of course that is a point which
has to be discussed with the Finance Mini-
ster and of course, I will discuss with him
as to how far we can rationalise the excise
duty structure. But under our dispensation
it is an important element in our excise
revenue and while I agree that there should
be rationalisation and our taxation of cars
or motor vehicles or two-wheelers should not
be cxhorbitant, but again this is a part of
our total fiscal policy. But I am sure there
is a point in what Mr. Lakkappa
says that there should be no inordinate price
increase on cars and that has been our effort
also. Without controlling the prices under
the Industries (Development and Regula-
tion) Act, we have been trying to prevail
upon the car manufacturers not to increase
prices and that is what I referred to when I
answered the hon. Member’s Starred Ques-
tion last, and I mentioned that as soon as
I took over in August 1981—1 took over on
August 9, 1981 and as soon as I read in the
papers—I have been reading the papers, I
knew that the car prices had been increased
—I called a meeting of all the automobile
manufacturers and I told them plainly that
even though there is no price control order,
they should refrain from increasing car
prices. Without any relevance to the context,
to the cost frame, and they heeded to my
request and till now—I had that meeting in
August 1981—the Hindustan Ambassador
has not raised its price. The ‘Premier Pad-
mini’ has raised it by Rs. 3000 and odd,
and I have also called them, our officials
met them, the Secretary of the Heavy In-
dustry met them, and we have asked them
to reconsider the whole price structure. I
am again proposing to call a meeting of all
the automobile manufacturers to discuss all
these points about the quality, about moder-
nisation, about pricing, and because the
report of the BICP has not said—it is not
very relevant, of course it is not usual that
we disclose the BICP recommendations, but
I would say that the latest report of the
BICP which we have had not suggested any
reduction in car prices as such, but it has
said :

“The market for car should be kept
under critical review in order to fagj-
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litate the entry into the market of the
Maruti Suzuki car at the appropriate
time. In the mean time, the Premier
and Hindustan Motors should be told
to gear themselves up to meeting the
rigorous competition likely to come
up through the production of Maruti
Suzuki car.

Finally, both Premier Automo-
biles and Hindustan Motors need very
specifie investment in the coming
years, if they wish to remain in the
market for purchase of cars after the
Maruti Suzuki car enters the mar-
ket.”

So, this is the case that we had to allow
certain margins to both Premicr Automo-
biles and Hindustan Motors so that they
can plough back that money into the ra-
tionalisation of their plant and equipment
for bringing out the models. So, we have to
give them some reasonable margin also so
that they can compete, and this is the basic
recommendation of the BICP.

Again, they have not suggested any reduc-
tion of duty as such. They said : “Equally,
while there is no case for reduction in price,
there is no case at present for any reduction
in the cumulative burden of duties on pas-
senger cars. Any reduction in duty without
an increase in output would only increase
the untaxed gains of middlemen or gquasi-
rent enjoyed by consumers.” This is not the
recommendation of BICP because they
say that we just cannot reduce duties with-
out increase in output for all the reasons
that I have mentioned. So, the BICP has
not recommended any reduction in duty.
But as 1 said, the rationalisation of duty,
of course, is a factor with which we are con-
cerned, and I am sure that thc Finance
Minister has considered this point while
making his fiscal proposals in this context.
Then again, as [ mentioned, our proposals
in this context do reflect...... (Interruptions).

I must also make it clear that according
to our information Premier Automobiles
incurred losses until 1977-78 and started
making profits only from the Accounting
Year 1978-79. Hindustan Motors incurred
losses till 1979-80 and they started making
profits only from 1980-81. That is the in-
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formation that has been given to us. Now
they promised whatever they do, they will

build up reserve fund and reserves so that
they can modernise. This factor is to be taken
into account.

We are fully alive to the situation. We
are for modernisation. We are for quality
control. We are for cost rationalisation. I
am sure when [ call a meeting of Automo-
bile manufacturers in the near future, they
will take proper notice of what has been
discussed here, they will take proper notice
of what has been suggested in Parliament.
I will also tell them. If they do not respond,
then we shall have no alternative but
to take recourse to price surveillance mea-
sures. But [ am sure that this debate
to-day in the House will have its due effect
and there will be no necessity to resort for
any legal measures. I think this debate has
been very constructive one.

Once again J compliment my hon. friend
and colleague. I am sure this debate will
also be fully effective in taking us to the
desired objective. Thank you.
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fgara & 3! wreaar IAY 93 & | ITHT
ag &gar Waer § fe fefyfages «=
feaar g =nfga st feaar adi gran
gifgdr 1 gg faaigreTs 2 gFarg | A H
IAY §FAT §F 1 9 gH TE ATHS 3 g
st wafqat & a=t feg gu &1 fefufaqaa
a1 foas & saran w@Ar Ifgd 91 9g q )
grawar 31 fgegeam wrex, siifwas siel-
AYaTEeS, g€ Wigol o1 W@ wEfaat o
I e ¥ g7 &7 &7, 1 A qred
g @rg, 37% fesmaT aga g W@ 74
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T FT A AT I+gIA F! ¥ oY | Fafaal
q aTT FE q19 ATAT &Y T FHgTeAr ATar |
Fgar & G 91 &Y AT, g Fr A7 faar
qT, gH A ¥ 9 W A | IIFH FIIT @A
gaT al 91t IT Be faet X g FAd
T30 | T ATE F)Y VA FFIAT T gATT & |
7 oY GgAT AT g 399 | ATHT TS & rATT
FY q1q & FAT I1ZATE, At gl a1Ea-
fasdr stTa®Y aqrar A1gaT g | 3 A¢ qIEA
AT @Y &, IraFa1T F 19 93 a1 fwue 124
F A qe AR Fgar & T Ared Sedt @
arfaz & ST STQ A TA qIT H TTET 7 31T
ST | 3T GAIFIF T HISH a1 I |

qTAAYg 9% 3 F31 5 WIa & grara &
TG 9T AT MEN g1 A1fe, 3a+1 A9
72l gt wrfed & arzfae sa8 e w2 sy
at frwma 9z st gfesa ag § fFF a@r
FIT AT GHIT & 9 @Y § Y A5 {2fT-
ad F1 FAT FIAT § | ATAAIT GIET 1T A
ghr gaR AW # A1 IgA @1 ghr 6 e
arge qafegs #Y F13 @R GG H I @Y
g, EeF A1, o1 Zow! FIT a7 @ & | @rd
FLBIET F1T TH FATET J a7 @Y & F1a7
wIgax &1 747 A faw fqwar & S aga
g&d WY AT g AT T Wl | 9 IgT uA-
FT T g e AR vegfafqan &1
TEAMTA YT & ST godbT Harfeud arg |
T g9 aTal $1 gAST IFAWIAT G BYEAr
a1fgd = fog a1z &1 adfaa g fEan
ST | FYE oY HTX 1, ArEfd g, T=Es}
g1, Mifgaz g, fegz 1 @Y ag ol & grama
R arawEare & agEd gy Jifgd
fagat St F13 91fga ag wrefd o @Far
2, o &gt FTL FRAT & 3R forwany &€
wfaet 33 gwa g faad 13 A § T8
TrEIYET @0E gFAr g | yAa-syaa fewra
FY AAT-HTT GrAT | ST F 97 qt S H
&% gFAT § | ST HT HIAF AT AT FaATE §
ag WY 3% § | Afew s w1 & fasT 8
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IgH A o weA AgY ar) «fwa
gL FIX AF g, Iaar Hma FfaT g
afes i ama ¥ FN-Hd qaAF 9§ Tl
2 o gaR NFIX &V 917 |THA AT AT E |
gafad #21d g1 gL AT 0 HT [T F1% 4T
agf &) ag uw Afan wET § AR ¥
AT AT ATIAT | TITA FIA T80 T AL A
gad g, AfFHT ot IAFT ATFEAHAT TG @ |
FTIfF FTOTT AT FA &, TISFAT q§ ATH
q, 1 dr@ 80 AT &TU &I 3-4 1A 7 37
§ e giit, TET gATT SRFET & |

gATR WAAE W S aqrar fE
1980 # Tegi 50, ®o FAT fF7 ¥ X
a1 aFiqy qar @ wdft 7 wa A I
FITRT A | & auapdr g mfaamHe & 9743
F1 ¢ o F1T wear faaar =nfga, ga
ATTAY g #0481 Aifeax wEAanEed q
IAFT FTT AT | gF garar 7471 & fF qHo
Groso FI HIT qZfAAT AT w1edT faar 4@

g1

s g FRIT AT H AT IFE H
#g faar, g@ st F1T F TE€W AL B,
afewa o1 sar fwar 399 5 Q19 g9 q91 @
q | ofd A G 31 g Al ATH FaT &1 F¥4T
feafa g1eY, TEFT ATT HITAT AT FA § |
gH JT i FT FT I8 g 2 |

sy T 9 faard 5w g §ifq-
g agfAdl &1 | A1@ §0 AT HT AT ATHT
& | I AW I AQIAT g, AFS B
gaifa® 1 IAFT YETAT WAl B IAH
gear § sifgaz qgfudY #1 e wg1 21 A
I 18,000 ®afadt 1 agraT 20,778
FTA T IQTRT fFa1 1982-83 # 1 1979-
80 ¥ 15,000 411 fFT I7% agi &@1gF
gt w§ fogd *17w 1980-81 # 9,301
qYSFAT @I 1981-82 F 19,764 &1U
FT SIEFAT AT AT 1982-83 F 20,778
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fwar 1 &tT sim arefa w17 & sTan oRY-

S FT YT ISH AT AEITT AT FTIIA F1 TeqT

ag o} afen fawe &7 g1 sas |

g ard facga &% & f fefeoaqua &
HTAA & gasar a<ar [1fgd, it & snal-
MATZeH AHFad aF AMAIT gEEdl &
fasrz agar g aifs #1340 £ faaco
gorrAt gfaaifaa grsik argst F1F9
7 farsraq grr arfzga |

UF 1T AR g, 1T FT FIT T89 &7
UF FTT 47 WIEWr & fF mima & am
g T § Wk gg zAfaqy gan @ adifE
YT WL W1 foeafes @y, swHed
T OO & IMAT AT 21 H 39
HFAT 9T U A@0T {17 2197 q1aT § Fgar
ARATE fF g wanm a7 & a4 ag1q |
AT q@AT | AT g fF zraq &t flma
10 sfawa ag19 &1 @1g 99 W g1 oq
q@T a1 f6 &gt 1w agiar Jgag ! dl
Igi FgT 6 FIT 7 993 W@ F 9 qG
WRal B ®IA Al FTAT dTgd, AfHA
FIWT UF d¥F G agdl g dl IEET Ha%
9TATE | a1 FFAIAH A1 2198 Iq1F 1
e sgmfaagead s FINagH AW
AT | &I IAF! F1% 1T W a1 39
93 #FV fAFIRGNT | a1 FHIH FIT
% TTH 7 q¢ TAF! AT @Y | HRX AW
W &) F1497 (FaAT agl ¢ 9g W1 34T 1 gH
&Y oFEodtodlo & FEH, X HATAAT ¥ A1
| &I AT q@TFAA |} AT FGr a®
IAFT FgAT EF ¢ | FRT F1T 1A F1 QFeAT
gfexa g1 A & #AfF Fwvea & afy
T 4% 19 g a1 F19d AT a3 A1l § |

wrefa 1T § & JTL ATAAG TAMAIT A
FZ11 d% UF BIZI F1T ¢, Ia6! F1Ha gal-
fra &% @@l s WY § afF weaw o &
qf 7@ & & IaF! @i §% | § € 4%
et #1701 afsT ag a1a Oiw § fF gfeaw



543 Rise in Prices of Cars
(HAH Dis.)

FETFA F AR AT9F GV, TAFT TATT Y&
§ fear mar g

22.00 hrs.

g ¥ W famr qar g fF ag F)
§feas #SMw F garfas fewrga 1 sa
qH favara § & o0 qiefa w1 mifFe &
T} ag Wi &1 feafq & garfas sma)
afeT arez Ffaw 1 A9 gw )
UF g, 3910F ag w1 F1T A0 |

it g FAR AR : qF] F18) 918
AT AT-F FaA FAT 3, AFA g9 AT A
fe oW qa1 geom @, 9 qga 99 ™1 A
g 1 8 39 IaF! faswrer S1fea s =g ot
am AfFy 1 AT qE AT TG g8 W
3% TET § |

ot Ao T fqard ;o sigw g
FILIZ AAM, §1 |7 98 Iga wlaqenan
T |
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Y g QA [T Fq & {I9H
FAIST FIAT §, 14 AT + 995 q SOA
9T AT T FT ATIY A Ay, I
TYET A 98 S at R 19 97 /A

sft ATTmur 9 faar ey A vEw
ferz &, &1 It g% FTIFT AFA § |

it g FATT AE gy § o o1
It q1F Ag! g, ¥ FTAR T IIT FI W@
Bl QUUF FIAATRRE HAT WE, @A A
THHT FFAIITAT | T |

st armmw a9 faar<t : F a1 g@#
nfad #) TIA® FI WIE |

MR. DEPUTY-SPEAKER : The House
stands adjourned to reassemble at 11.00 a.m.
tomorrow.

22.01 hrs.

The Lok Sabha then adjourned till Eleven
of the Clock on Tuesday, May 10, 1983/-
Vaisakha 20, 1905 (Saka).




